Honourable Shri Justice T. K. Chandra Shekara Das
B.A., B.L.
1994 - 2001

Justice T.K. Chandra Shekhara Das; B.A. B.L., : Born on 28th July 1939.
Enrolled as an Advocate on 15th February 1969. Practised from 1969-
1973 in Moffusil Courts at Hosdurg in Kasaragod District and from 1973
in the High Court of Kerla in Service, Labour, Industrial and
Constitutional matters. Appointed as an Additional Judge of the Kerala

High Court with effect from 6th July, 1994. Transferred to Bombay High

Court on Sth. August, 1994. Appointed as permanent Judge of the
Bombay High Court from 3rd February 1995. Retired on 28th July,
2001.




